
CENTRAL AJi'1INISTRATIVE TRIBUNAL 

CALCUTTA BENCH 	 $ 

TA.23 of 1996 
(uthA4) 

P rdsent: Hon' ble Mr,Justice A .K,Chatterj ee ,Vice-Chairman. 

Hon' ble Mr. M.S.Mukherjee,Adrninistrative Member. 

ROHINI KUMAR SEAL 

-vS- 

UNION OIF INDIA & ORS. 

NONE. 



or the peti 

For the respondents: 

Date of 0rder: 

jec 

None appears on behf of the Petitioner. Order 
sheet reveal3 that 

flOfle appe 	
for the PCttjoner even 

on pevjous day despite service of 
flOtjce Upon him as also on his Counsel by Registered  Post. Considering all these aspects, the application is dismissed for deau1t 

appears for the respondents.  
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(M. S.Mukrj ee- ) 	 toi,  
(A. CVZ 
Vjcehaja n. 


